
(e) and (f) Some of the imports of small cardamom by 
Nepal are made through Calcutta port However, official 
figures of such imports are not available

(i) All concerned customs authorities and their field 
formations have been alerted and are vigilant to prevent any 
smuggling of cardamom from Nepal to India

fTranslation)

Internal Audit System of Banks

106 SHRI PRAMOD MAHAJAN :
SHRI NAND KUMAR SAI 
SHRIRAMSAGAR

Will the Minister of FINANCE be pleased to state

(a) whether the Rasheed Jalam Committee has made 
any recommendation in order to improve the internal audit 
system of banks;

(b) if so, the details thereof;

(c) whether the Government have instructed the banks 
to implement these recommendations,

(d) If so, whether all the banks have followed these in
structions; and

(e) if not, the action taken/proposed to be taken against 
such banks who have not followed the said instructions 
alongwith their names ?

THE MINISTER OF FINANCE (SHRI P 
CHIDAMBARAM ) : (a) Yes Sir

(b) The Group had made a total of 79 recommenda
tions of which 25 are to be implemented by the banks Ac
cording to the RBI some of the significant recommenda
tions of the Committee are ;

(i) Effective measures should be initiated by banks 
to remove area of ambiguity and over lapping 
as also to redue multiplicity of different types 
of inspection audit

(ii) Banks should inroduce a system of branch 
rating based on inspection reports and review 
it periodically keeping in view the changed pri
orities and objectives set for proper working of 
the branches. Each bank should maintain com
puter profile of branches on their performance 
in thrust areas like audit rating-asset quality, 
level of NPAs, revenue leakage, profitability etc. 
Track record of frauds in branches etc to be 
maintained.

(iii) All poorly rated branches need to be inspected 
within 12 months and others between 12 and 
18 months since the last inspection

(iv) Total comuterisation of branchs should move 
at a faster pase. Banks should also computer
ise the track record of branches in rectification 
of irregularities pointed out in inspection/audit 
reports.

(v) Vigilance and Inspection departments should

be placed under the charge of two different 
executives.

(vi) Banks should have a system of fixing ac
countability of inspectors/auditors for their 
failure to detect/report serious irregularities

(vii) Segmentation approach should be followed 
for insepction of large branches and inspec
tion/audit could be carried out department 
wise in order to eliminate delay in inspection/ 
audit

(viii) It would be more beneficial to cover those 
branches under concurrent audit system 
which would account for 50% of total ad
vances of the bank rather than 50% of total 
business.

(ix) Committee also recommended Computer Au
dit and audit of Electronic Data Processing 
(EDP) aspects, among others

(c) Reserve Bank of India (RBI) has advised the banks 
vide their communication dated 1st November, 1996 to initi
ate immediate action to implement the recommendations

(d) Most banks have reported receipt of the instructions 
and initiation of measures for implementation of the recom
mendations

(e) The banks are required to submit progress reports 
to RBI in respect of the recommendations to be implemented 
by them commencing from the quarter ended December 31, 
1996. Banks have since started submitting the reports. Pend
ing receipt and verification of all reports it would not be pos
sible to indicate the names of banks which have not com
plied with instructions

[English]

Shifting of Offices from Srinagar
i

107. SHRI GHULAM RASOOL KAR . Will the Minister 
of FINANCE be pleased to state :

(a) the number of regional offices of Banking and insur
ance companies closed in Srinagar during militancy period; 
and

(b) whether the Union Government have asked these 
regional offices to shift again in Srinagar ?

THE MINISTER OF FINANCE (SHRI P. 
CHIDAMBARAM) : (a) Reserve Bank of India (RBI) have 
reported that no Regional Office of any banking company 
was closed in Srinagar during the militancy period Insur
ance Companies do not have any Regional Office in Srinagar

(b) Does not arise.

[Translation]

Election Expenses

108 SHRI PANKAJ CHOWDHARY . Will the Minister 
of LAW AND JUSTICE be pleased to state :


